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T.P. No. 84/NCLT/AHM/2017 (Ne
Gujarat High Court C.A. No. 249/2008 (O

Gopal Girdharimal Doda.
_ V/s
Vishesh Ispat Pvt Ltd.

Section of the Companies Act:

section 237 of the Companies Act. 1956
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Learned Advocate Ms. Gargi Vyas filed 'i}akalatnama for Respondent.

Respondent shall file reply within four weeks serving a copy in advance to the other
side.

List the matter on 25.01.2018.
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BIKKI RAVEENDRA BABU

MEMBER JUDICIAL
Dated this the 21st day of December, 2017.

Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
o MEMBER JUDICIAL
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